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THE DEPUTY CHAIRMAN: I am sitting 

here. I cannot call him. Please sit down. 

(Interruptions) I will call him. (Interruptions) 

SHRIMATI JAYANTHI NATARAJAN: 

Madam, in the last Session itself, it was 

promised, but the Bill was not even 

introduced. (Interruptions) 

THE DEPUTY CHAIRMAN: Papers to be 

laid on the Table. (Interruptions) 

PAPERS LAID ON THE TABLE 

(1) Notification of the Ministry of 

Communication 

(2) MOU (1996-97) between Govt, of 

India and Telecommunication consultant 

India Ltd. 

 

 [Placed in Library. See 

No. LT 890/96] 

1. Report and Accounts (1995-96) of the 

Apparel Export Promotion Council, New 

Delhi and related papers. 

2. Report and Accounts (1995-96) of the 

Silk and Art Silk Mills Research 

Association, Mumbai and related papers. 

THE MINISTER OFTEXTILE (SHRI R.L. 

JALAPPA): Madam, I lay on the Table a copy 

each (in English and Hindi) of the following 

papers:— 

(i) (a) Annual Report and Accounts of the 

Apparel Export Promotion Council, 

New Delhi, for the year 1995-96, 

together with the Auditors' Report on 

the Accounts. 

(b) Review by Government on the working 

of the above Council. [Placed in 

Library. See No. LT. 1002/96] 

(ii) (a) Forty-sixth Annual Report and 

Accounts on the Silk and Art Silk 

Mills Research Association, Mumbai 

for the year 1995-96, together with 

the Auditors' Report on the Accounts. 

(b) Review by Government on the working 

of the above Association. [Placed in 

Library. See No. LT. 1003/96] 

MOU (1996-97) between Govt, of India 

(M/o Defence) and the Hindustan 

Aeronautics Ltd. 

 
1. Report and Accounts (1995-96) of the 

Hindustan Shipyard Limited, Visakha-

patnam and related papers. 

2. Administrative reports (1995-96) of 

the Madras Port Trust and Calcutta Port 

Trust and related papers. 

3. Accounts (1995-96) of the Calcutta 

Port Trust and Madras Port Trust and 

related papers. 

4. Notifications of the Ministry of 

Surface Transport (Port Wings) 

5. Report and Accounts (1996-97) of the 

Mormugao Dock Labour Board, Goa and 

related papers. 

6. MOU (1996-97) between Govt, of 

India (Ministry of Surface Transport) and 

the Shipping Corporation of India Ltd. 

THE MINISTER OF SURFACE TRANS-

PORT (SHRI T.G. VENKATRAMAN): I lay 

on the Table— 

I. A copy each (in English and Hindi) of 

the following papers under sub-section 

(I) of Section 619A of the Companies 

Act, 1956. 
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(I) Forty-fourth Annual Report and 

Accounts of the Hindustan Shipyard 

Limited, Visakhapatnam, for the year 

1995-96, together with the Auditors 

Report on the Accounts and the 

comments of the Comptroller and 

Auditor General of India thereon. 

[Placed in Library. See No. LT. 822/ 

96] 

(n)  Review by Government on the Working of 

the above Company. 

2. A copy each (in English and Hindi) of the 

following papers, under Section 106 of 

the Major Port Trusts Act, 1963:— 

(i) (a) Annual Administration Report of the 

Madras Port Trust, for the year 

1995-96, 

(b) Review by Government on the 

working of the above Port Trust. 

(ii) (a) Annual Administration Report of the 

Calcutta Port Trust, for the year 

1995-96. 

(b) Review by Government on the 

working of the above Port Trust. 

[Placed in Library. See No. LT. 823/ 

96]

 

j 

3 A copy each (in English and Hindi) of the 

following papers, under sub-section (2) of 

section 103 of the Major Port Trusts Act, 

1963:—

 

j 

(i) (a)  Annual Accounts of the Culcutta Port     

[ Trust, for the year 1995-96 and the 

Audit Report thereon. 

(b) Review by Government of the 

Annual Accounts and Audit Report 

[Placed in Library. See No. LT. 

1055/ 

96]  

(ii) (a) Annual Accounts of the Madras Port 

Trust, for the year 1995-96 and the 

Audit Report thereon. 

(b) Review by Government of the 

Annual Accounts and Audit Report. 

[Placed in Library. See No. LT. 

824/ 96] 

4. A copy each (in English and Hindi) of the 

following Notifications of the Ministry 

of Surface Transport (Ports Wing), under 

subsection (4) of Section 124 of the 

Major 

Port Trusts Act, 1963:— 

(1) G.S.R. No. 257 (E), dated 27th June, 

1996 publishing the New Mangalore 

Port Trust Employees (Recruitment, 

Seniority and Promotion) Amendment 

Regulations, 1996. 

(2) G.S.R. No. 259 (E). dated 27th June, 

1996 publishing the New Mangalore 

Port Trust Employees (Recruitment, 

Seniority and Promotion) Amendment 

Regulations, 1996. 

(3) G.S.R. No. 362 (E), dated 13th August, 

1996 publishing the Visakhapatnam 

Port Employees (Recruitment, 

Seniority and Promotion) Amendment 

Regulations, 1996. 

(4) G.S.R. No. 366(E), dated 19th August, 

1996 publishing the Cochin Port 

Employees (Conduct) Amendment 

Regulation, 1996. [Placed in Library. 

See No. LT. 1049/96] 

5. A copy each (in English and Hindi) of 

the following papers, under Section 5E of the 

Dock Workers (Regulation of Employment) 

Act, 1948:— 

(i) Annual Report and Accounts of the 

Mormugao Dock Labour Board, Goa, 

together with the Audit Report on the 

Accounts. 

(ii) Review by Government on the working 

of the above Board. [Placed in Library. 

See No. LT. 1062/96] 

6. A copy (in English and Hindi) of the 

Memorandum of Understanding between the 

Government of India (Ministry of Surface 

Transport) and the Shipping Corporation of 

India Limited, for the year 1996-97. [Placed 

in Library. See No. LT. 825/96] 

Notifications of the Ministry of Home 

Affairs 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

MAQBOOL DAR): Madam I lay on the 

Table, under sub-section (3) of Section 141 of 

the Border Security Force Act, 1968, a copy 

each (in English and Hindi) of the following 

Notifications of the Ministry of Home 

Affairs:— 


